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HON’BLE DR. SUVENDU KUMAR PATI, MEMBER (JUDICIAL)  
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Date of Hearing: 10.04.2024 

Date of Decision: 10.04.2024     

 

 

PER:  DR. SUVENDU KUMAR PATI 

 

Mr. Virendra Prajapati, Sr. Accounts Manager for Appellant 

Company, in submitting Form No. SVLDRS-1 to Form No. SVLDRS-4 

requests for closer of their appeal as they have settled their issue 

under “Sabka Vishwas (Legacy Dispute Resolution) Scheme, 2019”.   

 

2. Learned Authorised Representative is present.   
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3. On perusal of the Form No. SVLDRS-4, it is observed that 

Appellant has discharged the duty liability and learned Authorised 

Representative also confirms that Form No. SVLDRS-1 reveals the 

appeal number which is pending before this Tribunal namely the 

present appeal No. ST/85665/2017 and Order-in-Original No. 72/ST-

VII/CD/2016 dated 06.01.2017. 

 

4. Having regard to the submissions and to the fact that Appellant 

has settled the issue under “Sabka Vishwas (Legacy Dispute 

Resolution) Scheme, 2019”, we dismiss the appeal as withdrawn.  

 

(Dictated and pronounced in the open court) 

 

  

 

(Dr. Suvendu Kumar Pati) 

Member (Judicial)  
 

  
 

 
(Anil G. Shakkarwar) 

Member (Technical) 
 

 Prasad 

 


